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Item No.04 (i) & (ii): 
 

BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

 
[Through Physical Hearing (Hybrid Option)] 

 
Original Application No.65 of 2020 (SZ) 

With 
Original Application No.74 of 2020 (SZ) 

 
IN THE MATTER OF: 

Satynarayana Bolisetty 
Vishakhapatnam, Andhra Pradesh. 

...Applicant(s) 
Versus 

Union of India 
Through its Secretary 
Ministry of Environment, Forests and Climate Change 
New Delhi and Ors. 

...Respondent(s) 
WITH 

 
D. Pal  S/o.  S.R. Pal 
East Godavari District.       ...Applicant(s) 

Versus 
State of Andhra Pradesh 
Through the Chief Secretary 
A.P. Secretariat, Velagapudi. 
Andhra Pradesh.       ...Respondent(s) 
 

 

Date of hearing: 27.02.2025. 

 
   

CORAM:      
 

 

 

HON’BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER 
 

HON’BLE Dr. SATYAGOPAL KORLAPATI, EXPERT MEMBER     
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ANNEXURE - 1



 

Page 2 of 2 
 

(i) O.A. No.65 of 2020(SZ): 

 

 

 

For Applicant(s):  Mr. Sanjay Upadhyay. 

 

For Respondent(s): Mrs. Madhuri Donti Reddy for R2 to R6. 

 

 

(ii) O.A. No.74 of 2020(SZ): 

 

 

 

For Applicant(s):  M/s. Ritwick Dutta & Stanly Hebzon Singh. 

 
For Respondent(s): Mrs. Madhuri Donti Reddy for R1 to R4. 

 

 

ORDER 

 

 
 

1. The report of the 6th Respondent/District Collector – 

Kakinada dated 16.12.2024 is filed. 

 

2. For reporting compliance, post the matter on 

12.06.2025. 

 

  

  
 Sd/- 

Smt. Justice Pushpa Sathyanarayana, JM 
 

  

  Sd/- 
Dr. Satyagopal Korlapati, EM 

 
O.A. No.64/2020 (SZ) & 
O.A. No.74/2020(SZ) 

27th February, 2025. AD. 
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